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:geauké.-(qshhmxl years, belonging to BIHAR VIDHAN SABHAO. SECRETAIAT

service and presently working as ....A35)\S TARN T .SECTIoN. ... QFEIGER...

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

mwself, my spouse and dependants*:

A.  Detalls of movable assgts
(Assets In joint name indicating the extent of joint ownership will 2lso have to be
given)
Sr. Description “Seit Spouse | Dependant-1 | Dependant-z | Dependant-3
No. webl: | Nome(S) | Nama | Name Fre.
\aok ol s o x s ®
(i} | Deposits in '
03 AA Bonks, Financiol et _
itutions An Ly oo'opof._
Non-Banking : ¢ X x oo
@ | |== 2
B \ 402 2041 B
(iil) | Bonds,
Debentures and :
Shares In Eip 3 X K x X
companies
{iv) | Other financial |P, 1;;3 e
institutions, 5133 44450
MSS, Postal
Savings, LIC  [3232/4 b X X X x
Policies, etc 8263660 3%
L 18 3% ALy
-l
make, etc.) SPL‘E,E‘:&&E &
PR
{vi) }eweﬂeg (give 20 ,‘;I,,
ight and (o
N pessthiloe) XL L2
hold | gilven
{vii) Oth:r 3556;.’5, So, ooa/ ~
such as values |, . muoh
of claims / P X X he
interests Ede.

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
comparnies should be given.
* Dependant here means 2 person substantially dependent on the income of the
employee,
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[Note, Pmpefttas in }ant omemhip incicating the extert of jolnt ownership will
also have ta be Indicated]

8r.

“Description

Self

Spouss
Namao(S)

Dependant-1
Hams

ﬁ‘cpandanﬁ
Name

De yan&am—!
___Ets, Name

0

Agricultural Land

- Location{s}

- Survey number(s)

- Extent {Total
measurement)
-Current market value
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(ii)

Non- Agrrculturai Land
- Location(s}

- Survey number(s)

- Extent (Total

measurerment)

-Current market value

(ili)

Buildings (Commercial
and residential)
Location(s)

- Survey fdoor -
number(s} .

- Extent (Total
measurement)

- Current market
value

()

| number(s). -

Houses / Apartments,
e, ,

- Location(s)

- Survey fdoor

- Extent (Tetai
measurament)

- Current market
walue
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(v)

Others {such as
interest in property)
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(2)

institutions and gwmment duesg:-

1 glve herein below the detaits of my tiabilities / overdues to public financial

[Note : Please give separate details for each item)

Sr. | Deseriptio Wame B pddress oF Bank /| Amount outstanding as
Nov, : g Hﬁa‘ﬂ;&ﬂ wmﬁgﬂﬂs} f on 0410202924
; s a: ent (3} ‘-
(a) (i} Loans from Banks 561 vete n hg!%_fc“tép brahd, 3 43 coo/

{ii} Loans fram financial o Uit :
inskitutions : f Hougiy Loam
(iil) Government Dues:
{a) dues to departments ~
dealing with government fe
accommadation
(b) dues to departments
dealing with supply of X »
water ]
(c) dues to departments
dealing with supply ur
electricity X X
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(d) dues to departments ~
| dealing with telephones
(e) dues to departments
dealing with government
transport (including K
aircraft and helicopters)
{f) Other dues, If any

X X

(b} (1) Income Tax including A 24
syrcharge [Also indicate 2023 20
the assessment year upto Towe Rs. — 94 16 g/~ <
which Income Tax Return
filed. Give also Permanent | DD PPSA 198 €
: ber (PAN)]
(i) Wealth Tax [Also
indicate the assessment W ~
year upto which Weaith
Tax return filed. ] L
(ili} Sales Tax [Only in
| case of proprietary x X
(iv) Property Tax » %

C.  Personal Detaijl

GPF/CPF/PRAN No. :- P-r_g'/gg_ﬂ — 1294
Gender = M ] ove

Date of Birth

L]

Ao [a] wommmpmm

\ (3o |3
Class/Group 2= Y &
e o5 [B¥:5. Secretamat Service ; |
(Full Name e.g. B.A.S.-Blhar Administrative Service,
B5.5.5.- Bihar Secretarlat Service etc.)
Home District =

—
TO\W\M

I hereby declare that the above details are true to the best of my
knowledge and beiief.

Signature §~J°\'>AA"\ a Pxﬁiﬁé‘. LSaw
Name of Employee:SuBHASH,. PRA.SAD. 54w
Place:. PP»')."‘""\ pesignation: PSSISTANT,. SECTION ofFIcER
pate:,.DR.n.0 %" 2o2 A Department:. BLHAR NADHAN SABHA , PATHA
Note: Please sign each page of the declaration. Asset declaration form
must be in A4 size white paper with computer typed (single side)

in prescribed format,
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